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b BULLETIN PART- II |

(General ifnformation relating to Legislative & other mattews?)

W
Friday, December 27, 1996/ Margshish 29, 1918 (Saka)

No.304

DETENTION AND RELEASE OF A MEMBER
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The follcwing message dated 07 .12.1996 addressed
to ch*ble-Speaker, Delhi vidhan Sabha was receivad from
the Addl. Dy. Commissioner of Poliez, New Delhi Distries,
New Delhi 2z~ ) .

.-+I have thas honour to inform you that
Shri Mukesh Sharma, Hon'ble Member of Legislative
Assenbly, Delhi alongwith his supporters was '
detained under section 95 of Delhi Police Act.
1978 for disobeylng the lawful directions of
_Police from Parliament Street, in front of Police
Station Parliament Street,-New Delhi at 11.13 A.M.
today i.e. 07.12.1996.
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; He was released at 11.22 AMs From Police
Station Parliament Street, Hew Delhi, the same
day i-e. :_/7 ll-01996.'.
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